IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

.JApplicant

Date :

01.07.2026

‘ Fee

Notified
amount
to be
paid

1 |s.P.SAMANTA |45440/2026(01.07.2026 |BLAPL/4340/2026 |10 | c |
2 |S.P.SAMANTA[45442/2026(01.07.2026 |BLAPL/5201/2026 |10 | c |
3 |P.BANTIA  |45454/2026(01.07.2026 |ABLAPL/7145/2026/10 | c |
4 |S.P.BARIK |45457/2026|01.07.2026 |ABLAPL/5698/202610 | c |
5 |S.PRUSTY  |45479/2026|01.07.2026 |CRLMP/785/2026 |10 | c |
6 |D.K.PANDA [45480/2026(01.07.2026 |WA/621/2025 0 | c |
7 |S.S.JENA  |45486/2026|01.07.2026 |CMP/958/2026 0 | c |
'8 |T.K.NAYAK |45487/2026|01.07.2026 |CMP/2092/2025 |10 | c |
9 |R.K.SAHU  |45488/2026|01.07.2026 |CRLMC/914/2026 |10 | c |
10 |P.K.SWAIN |45490/2026|01.07.2026 |CRLMC/826/2026 |10 | c |
11 |K.BARAL 145491/202601.07.2026 |CRLMP/768/2026 |10 | c
12 |S.R.SINGH [45510/2026|01.07.2026 |ABLAPL/7151/2026|10 | c |
13 |A. M. DAS [45518/2026(01.07.2026 |WP(C)/19318/2026(10 | c
‘14 ‘:AMiﬁTA ‘45522/2026‘01.07.2026 WP(C)/18549/2026‘10 ‘ ‘c ‘
15 |S B UDGATA [45527/2026(01.07.2026 |0JC/12178/1999 |10 | o
16 |B C DAS 145529/202601.07.2026 |FAO/218/2016 0 | o
17 |p BEHERA  |45530/2026(01.07.2026 |WP(C)/1818/2009 |10 | CE
18 |T SAHOO 145532/2026(01.07.2026 |[BLAPL/4980/2026 |10 | v
19 [B. K. PATI [45533/2026(01.07.2026 |WP(C)/17346/2026(10 | c
‘20 ﬁoiARANA ‘45534/2026‘01.07.2026 WP(C)/10459/2026‘10 ‘ ‘U ‘
21 |R K BARIK |45535/2026(01.07.2026 |ABLAPL/7206/2026 10 | o
22 |R K BARIK |45536/2026|01.07.2026 |ABLAPL/7210/2026 10 | o
23 |s BISWAL  [45538/2026|01.07.2026 |[WP(C)/14040/2026 |10 | o
24 |P K MISHRA [45539/2026|01.07.2026 |[WP(C)/15162/2026 |10 | o
25 |P K BHUYAN [45541/2026|01.07.2026 |[WP(C)/8679/2026 |10 | o
26 |P K BHUYAN [45542/2026|01.07.2026 |[WP(C)/8196/2026 |10 | o
27 |L D SAHU  |45544/2026|01.07.2026 WP (C)/6580/2024 |10 | o
28 |B TRIPATHY [45546/2026|01.07.2026 |ABLAPL/7200/2026 10 | o
29 |B TRIPATHY [45550/2026|01.07.2026 |ABLAPL/7133/2026 |10 | oo
30 |H PANIGRAHI [45552/2026|01.07.2026 |CRLMC/1155/2026 |10 | v
31 |N ROUT 145553/202601.07.2026  |CMP/886/2024 110 | v




32 |N ROUT 145556/2026(01.07.2026  |CMP/887/2024 0| R
33 |N C SINHA [45557/2026(01.07.2026 |CRLMC/909/2025 |10 | v
34 |N C SINHA [45560/2026(01.07.2026 |CRLMC/8/2025 10| v
35 |N C SINHA [45561/2026(01.07.2026 |CRLMC/907/2025 |10 | v
36 |R MOHANTY [45573/2026(01.07.2026 |BLAPL/4473/2026 |10 | c |
37 M. NAIK 145574/202601.07.2026 |WP(C)/16602/2026(10 | c |
38 |P.K.BARIK |45575/2026|01.07.2026 |WP(C)/18208/2026/10 | c |
39 |P.K.BARIK |45579/2026|01.07.2026 |[WP(C)/18218/202610 | c |
40 M. NAIK 145580/202601.07.2026 |[WP(C)/16613/2026 |10 | c |
41 |S.BISWAL  |45586/2026|01.07.2026 |WP(C)/19030/2026/10 | c |
42 |B.SAMAL 145588/2026/01.07.2026 |[WP(C)/19054/2026 |10 | c |
43 |B.SAMAL 145590/2026/01.07.2026  |[WP(C)/19055/2026 |10 | c |
144 |B.M.SARANGI [45594/202601.07.2026 |WP(C)/19057/2026 /10 | c |
45 |D.SAMAL 145596/2026/01.07.2026 [WP(C)/19088/2026 |10 | c |
146 |D.SAMAL 145597/2026/01.07.2026 |[WP(C)/19171/2026 |10 | c
147 |D.SAMAL 145598/202601.07.2026  [WP(C)/19212/2026 |10 | c |
48 |D.SAMAL 145599/202601.07.2026  |[WP(C)/19242/2026 |10 | c
49 |D.SAMAL 145601/202601.07.2026  |[WP(C)/19255/2026 |10 | c
50 |D.SAMAL 145602/2026(01.07.2026 |WP(C)/19278/2026 |10 | c |
51 |D.SAMAL 145605/2026 01.07.2026  |WP(C)/19385/2026|10 | c |
52 |D.SAMAL 145606/2026(01.07.2026  |WP(C)/19387/2026 |10 | c |
53 |D sAaMAL 145607/2026(01.07.2026  |WP(C)/19445/2026 |10 | c
54 |D sAMAL 145609/2026/01.07.2026  |[WP(C)/19449/2026 |10 | c
55 |M.K.DASH  [45612/2026(01.07.2026 |CRLREV/773/2009 |10 | c
56 |M.K.MOHANTY [45614/2026(01.07.2026 |WP(C)/19546/2017 10 | c
‘57 T KUMAR 45620/2026‘01.07.2026 ABLAPL/5479/2026’7 ‘ ‘U ‘
58 |T K MOHANTY [45621/2026(01.07.2026 |WP(C)/19497/2024 |10 | c
59 |A SUNDARA [45622/2026(01.07.2026 |WP(C)/19497/2024 |10 | c
60 |S Das 145624/2026/01.07.2026 |[WP(C)/19614/2026 |10 | c
‘61 ot ‘45625/2026‘01.07.2026 WP (C) /4088/2024 ’10 ‘ ‘c ‘
62 |R K MOHANTY [45626/2026|01.07.2026 WP (C)/4088/2024 |10 | c |
63 |S MOHAPATRA [45630/2026|01.07.2026 WP (C)/19090/2026 |10 | c |
64 |S K PRADHAN |45632/2026|01.07.2026 |CONTC/3374/2026 |10 | c |
65 |S MOHARANA [45638/2026|01.07.2026 |ABLAPL/7130/2026 |10 | c |
66 |SK NAYAK  [45657/2026|01.07.2026 |ABLAPL/7136/2026 |10 | c |
67 |S.BEHERA  |45662/2026|01.07.2026 |CRLMC/4557/2025 |10 | c |
68 |P.K.MOHANTY [45664/2026|01.07.2026 |CRLMC/374/2025 (10 | c |
69 |R.K.SAHU  |45670/2026|01.07.2026 |CRLMC/1870/2026 |10 | c |
70 |P.K.PAL 145672/202601.07.2026 |CRLMC/1803/2026 |10 | c
‘71 S ARRNE 45675/2026‘01.07.2026 CRLMC/1863/2026 ‘10 ‘ ‘c ‘
72 |J.LENKA 145677/2026/01.07.2026 |CONTC/3280/2026 |10 | c |




73 |J PRADHAN [45704/2026(01.07.2026 |BLAPL/4673/2026 |10 | c |
74 |N.K.SEN 145705/2026|01.07.2026 |WP(C)/6138/2025 |10 | c |
75 |P.K.SAHOO [45707/2026(01.07.2026 |CONTC/3413/2026 |10 | c |
76 |P.K.DAS 145708/2026(01.07.2026 |WP(C)/27818/2019[10 | c |
‘77 CEnAPATI ‘45712/2026‘01.07.2026 WP(C)/11462/2024‘10 ‘ U ‘
78 |B K LENKA [45714/2026(01.07.2026 |MA/5/2000 10| v
79 |J RANI 145715/2026(01.07.2026 [0JC/2023/1986 |10 | v
80 |K R SAHOO [45716/2026(01.07.2026 |WP(C)/3647/2021 |10 | v
81 |J P KAR 145718/202601.07.2026 [SA/24/1997 10| v
82 |K MISHRA  [45719/2026(01.07.2026 |CMP/116/2018 0 | R
83 |K. C. RATH |45723/2026(01.07.2026 |WP(C)/18206/2026|10 | c |
84 |P K DASH  [45724/2026(01.07.2026 |CRLREV/332/2026 |10 | S
85 |K. C. RATH [45725/2026|01.07.2026 |WP(C)/18149/2026/10 | c |
86 |P K DASH  |45726/2026|01.07.2026 |CRLREV/344/2026 |10 | SR
87 |P K DASH  |45727/2026|01.07.2026 |CRLREV/331/2026 |10 | SR
88 |K. C. RATH [45728/2026|01.07.2026 |[WP(C)/12969/2026/10 | c |
89 |J BEHERA  |45729/2026|01.07.2026 |TRP(C)/157/2026 |10 | SR
90 |J BEHERA  |45731/2026|01.07.2026 |ABLAPL/7277/2026/10 | SR
91 |M K SWAIN |45732/2026|01.07.2026 |BLAPL/634/2026 |10 | SR
92 |J. PARIDA |45733/2026|01.07.2026 |WP(C)/9985/2026 |10 | c |
‘93 gﬁHgéA ‘45734/2026‘01.07.2026 WP(C)/16055/2026‘10 ‘ ‘c ‘
94 |S N SHARMA [45735/2026(01.07.2026 |ABLAPL/1788/2026 |10 | U |
95 |S N SHARMA [45736/2026|01.07.2026 |WP(C)/18516/2026 |10 | U |
96 |M NAIK 145738/202601.07.2026  |WP(C)/30520/202510 | U |
97 M NAIK 145740/202601.07.2026  |[WP(C)/19654/2026 |10 | U |
98 M NAIK 145742/202601.07.2026  |[WP(C)/19657/2026 |10 | U |
99 M NAIK 145743/2026(01.07.2026 |WP(C)/19663/2026 |10 | U |
1100 M NAIK 145745/2026(01.07.2026  |WP(C)/19215/2026 |10 | U |
101 R SAMAL 145747/2026(01.07.2026  |WP(C)/13831/2026 |10 | U |
102 R SAMAL 145749/2026(01.07.2026 |WP(C)/13857/2026 |10 | U |
1103 |R SAMAL 145750/202601.07.2026  |[WP(C)/13900/2026 |10 | U |
104 R SAMAL 145751/202601.07.2026  |WP(C)/13863/2026|10 | U |
1105 |R SAMAL 145752/202601.07.2026  |WP(C)/13862/2026|10 | U |
1106 |R SAMAL 145753/202601.07.2026  |[WP(C)/14217/2026|10 | U |
1107 |R SAMAL 145755/202601.07.2026  |[WP(C)/14212/2026|10 | U |
1108 R SAMAL 145756/202601.07.2026 WP (C)/14206/2026 |10 | U |
1109 |R SAMAL 145757/202601.07.2026  |WP(C)/13854/2026|10 | U |
1110 |R SAMAL 145759/202601.07.2026  |WP(C)/13778/2026|10 | U |
111 |R SAMAL 145760/202601.07.2026  |WP(C)/4136/2026 |10 | U |
112 |R SAMAL 145761/202601.07.2026  |WP(C)/14219/2026|10 | U |
113 |R SAMAL 145762/202601.07.2026  |WP(C)/13488/2026|10 | U |
114 |R SAMAL 145763/202601.07.2026  |WP(C)/13825/2026|10 | U |




1115 |R SAMAL 145765/2026/01.07.2026 |WP(C)/13850/2026 |10 | R
116 |R SAMAL 145766/2026|01.07.2026 |WP(C)/14135/2026 |10 | R
117 R SAMAL 145767/2026/01.07.2026 |[WP(C)/14130/2026 |10 | R
118 R SAMAL 145769/2026(01.07.2026 |WP(C)/14174/2026 |10 | R
119 R SAMAL 145770/2026(01.07.2026 |WP(C)/14179/2026 |10 | R
120 |A SUNDARAY [45772/2026(01.07.2026 |WP(C)/16840/2026(10 | v
121 |A SUNDARAY [45773/2026(01.07.2026 |[WP(C)/16208/2026(10 | v
122 |A SUNDARAY [45774/2026(01.07.2026 |[WP(C)/18697/202610 | u |
123 |A SUNDARAY [45775/2026|01.07.2026 |WP(C)/16264/2026/10 | v
124 |A SUNDARAY [45776/2026|01.07.2026 |[WP(C)/16267/2026/10 | u |
125 |A SUNDARAY [45777/2026|01.07.2026 |[WP(C)/16195/2026/10 | v
126 |A SUNDARAY [45779/2026|01.07.2026 |BLAPL/1786/2026 |10 | SR
127 |A SUNDARAY [45780/2026|01.07.2026 |ABLAPL/5942/2026(10 | SR
128 |A SUNDARAY [45781/2026|01.07.2026 |RPFAM/344/2025 (10 | SR
129 |P K MISHRA [45782/2026|01.07.2026 |[WP(C)/19338/2026/10 | SR
130 |[P K MISHRA |45783/2026|01.07.2026 |WP(C)/19338/2026/10 | SR
131 |S N SHARMA [45784/2026|01.07.2026 |ABLAPL/4406/202610 | CH
‘132 D RAY ‘45785/2026‘01.07.2026 ABLAPL/2347/2025‘10 ﬁAggéiﬁis ‘U ‘
133 |D BISWAL  |45786/2026|01.07.2026 |WP(C)/16409/2026|10 | u |
134 |S MOHARANA [45787/2026(01.07.2026 |WP(C)/1375/2026 |10 | u |
135 |K BARAL 145788/202601.07.2026  |CRLMP/768/2026 |10 | o
1136 |S DORA 145789/202601.07.2026  |WP(C)/3650/2026 |10 | o
137 [B MOHANTY [45790/2026(01.07.2026 |[WP(C)/36695/2025(10 | CE
138 [B MOHANTY [45791/2026(01.07.2026 |WP(C)/15193/2025(10 | CE
139 |P K JENA  [45792/2026(01.07.2026 |CRLMP/123/2026 (10 | CE
1140 [B SAMAL 145793/2026(01.07.2026  |WP(C)/25448/2024 |10 | CE
141 |[SIMRAN 145794/2026(01.07.2026 |ABLAPL/6296/2026 |10 | CE
142 M K JENA  [45795/2026(01.07.2026 |WP(C)/17254/2026 (10 | CE
143 |S K BEHERA [45796/2026(01.07.2026 |WP(C)/16698/2026(/10 | CE
144 |S NAYAK 145802/2026(01.07.2026 |ABLAPL/5041/2026 |10 | c
145 |[P. K. JENA [45804/2026(01.07.2026 |WP(C)/19160/2026/10 | c
146 |T. SWAIN  |45805/2026/01.07.2026 |[WP(C)/19163/2026 10 | c |
1147 |s. DASH 145806/2026/01.07.2026 |WP(C)/18855/2026 |10 | c |
148 |S. BARIK  |45807/2026|01.07.2026 |WP(C)/16478/2026|10 | c |
‘149 mmGT ‘45808/2026‘01.07.2026 WP(C)/18232/2026‘10 ‘ ‘c ‘
150 |A. K. PANDA 45809/2026(01.07.2026 |[WP(C)/15837/2026 10 | c |
151 |A. K. PANDA|45810/2026(01.07.2026 |WP(C)/16794/2026|10 | c |
‘152 gAR?bA ‘45812/2026‘01.07.2026 WP(C)/17408/2026‘10 ‘ ‘c ‘
153 |P. K. JENA [45813/2026(01.07.2026 |WP(C)/19193/2026|10 | c
154 |S. BEHERA |45815/2026(01.07.2026 |[WP(C)/15278/2026 10 | c |
155 |S. GUPTA  [45816/2026|01.07.2026 |WP(C)/8389/2026 |10 | c |




156 |J. PRADHAN [45817/2026(01.07.2026 |WP(C)/18712/2026|10 | c |
1157 |S.GUPTA 145818/2026(01.07.2026 [WP(C)/8371/2026 |10 | c |
158 |A.MOHANTY [45820/2026(01.07.2026 |WP(C)/17256/2026(10 | c |
159 |S.MOHARANA [45821/2026(01.07.2026 |WP(C)/15839/2026(10 | c |
160 M. R. SAHOO |45823/2026(01.07.2026 |WP(C)/6758/2026 |10 | c |
161 [B.MOHANTY [45826/2026|01.07.2026 |CRLA/68/2026 10| c |
1162 |B.SAHOO 145827/202601.07.2026  |CRLMC/2019/2026 |10 | c |
163 M.R.SAHOO [45828/2026(01.07.2026 |CRLMC/2055/2026 |10 | c |
164 |J.PRADHAN [45829/2026|01.07.2026 |CRLMC/1522/2026 |10 | c |
165 |J.PRADHAN  |45830/2026|01.07.2026 |CRLMC/1526/2026 |10 | c |
166 |J.PRADHAN  |45831/2026|01.07.2026 |CRLMC/1657/2026 |10 | c |
167 |J.PRADHAN  |45835/2026|01.07.2026 |FAO/729/2026 0 | c |
168 |J.PRADHAN  |45836/2026|01.07.2026 |FAO/728/2026 0 | c |
169 B.K.PANDA  |45837/2026|01.07.2026 |RVWPET/62/2026 |10 | c |
170 EﬁﬁiiHDAs 45841/2026(01.07.2026 |ABLAPL/6626/2026 |10 Eggiéféis

171 |S PATTANAIK |45842/2026|01.07.2026 |CRLREV/1117/2025 10 Eggiéféis

172 |N SAHOO 45843/2026(01.07.2026 |CRLREV/835/2025 |10 iiéggg;?

1173 |L.SAHOO 145844/2026/01.07.2026 |[WP(C)/17044/2026 |10 | c |
174 |s K SWAIN |45846/2026(01.07.2026 |WP(C)/19694/2026(10 | v
1175 |B DAS 145847/202601.07.2026 |WP(C)/18578/2026(10 | S
1176 |A DAS 145849/202601.07.2026  |WP(C)/23322/2025(10 | .
177 [P BASTIA  [45850/2026|01.07.2026 |CRLREV/30/2026 |10 | v
1178 A K SAA 145852/2026(01.07.2026 |[WP(C)/19128/2026(10 | .
1179 |J P KAR 145853/202601.07.2026  |ABLAPL/7251/2026(10 | .
180 |B K DAS 145855/2026(01.07.2026 |WP(C)/12466/2026(10 | .
181 |A K NAYAK |45856/2026|01.07.2026 |WP(C)/1088/2025 |10 | .
182 EOEARANA 45857/2026(01.07.2026  |ABLAPL/3187/2026 |10 U

183 EOEARANA 45858/2026(01.07.2026 |CRLMC/1543/2026 |10 U
184 |S P SAMANTA [45859/2026|01.07.2026 |CRLMC/1946/2026 |10 | R
185 |S P SAMANTA [45860/2026(01.07.2026 |CRLMC/1952/2026 |10 | R
186 |S P SAMANTA |[45861/2026|01.07.2026 |CRLMC/1947/2026 |10 | R
187 |S P SAMANTA[45862/2026(01.07.2026 |CRLMC/1978/2026 |10 | R
‘188 ANABHOT ‘45863/2026‘01.07.2026 ABLAPL/2170/2026‘10 ‘ U ‘
189 |B LENKA 145864/202601.07.2026 |WP(C)/18529/2026(10 | R
190 M R PADHI |45865/2026|01.07.2026 |CRLMP/775/2026 |10 | v
191 A K SAA 145866/202601.07.2026 |[WP(C)/19329/2026(10 | R
192 |s P BEURIA |45867/2026(01.07.2026 |MACA/1028/2024 |10 | R
193 |S K SAMIM |45868/2026|01.07.2026 |BLAPL/5961/2026 |10 | R
194 |S BEHERA  |45869/2026|01.07.2026 |CRLMC/1411/2026 |10 | o




195 |P BEHERA  |45870/2026|01.07.2026 |ABLAPL/7262/2026 10 | o
196 [P BEHERA  |45871/2026(01.07.2026 |WP(C)/18049/2026(10 | v
‘197  HOUDHURY ‘45872/2026‘01.07.2026 WP (C) /6171/2017 ‘10 ‘ U ‘
198 |P BASTIA  [45873/2026(01.07.2026 |CRLMP/2041/2021 |10 | o
1199 |s K DAS 145874/202601.07.2026 |[WP(C)/13275/2021[10 | v
200 |S K DAS 145875/2026(01.07.2026 |[WA/1172/2023 0 | R
201 |s K BEHERA |45876/2026(01.07.2026 |0JC/4893/2001 |10 | v
202 R K ACHARYA|45877/2026(01.07.2026 |WP(C)/22997/2018 10 | R
203 |Y DAS 145878/2026(01.07.2026 |FAO/317/2020 10| v
| | | Total 12027

N I C (Software Team)




